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HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
ATSRINAGAR 

(Chief Justice's Secretariat) 

*** 
NOTIFICATION 

No. 1241/RG/PSY Dated 01.11.2021 
. . 

It is hereby .notified for the information of all concerned that online computer 

based objective type written test for the posts of Counsellor in Subordinate Courts of 

UT of Jammu and Kashmir, advertised vide Notification No. 03 dated 26.06.2020, 

shall be conducted on Tuesday, 16.11.2021. 

Tim~ and venue.ofthe test shall be notified separately. 

(2.; #; /cfl.ttf?J 
· (Raj eev Gupt~) ;-

No. 381-90/PSY 
Copy to the: 

1) Secretary to Hon'ble Mr. Justice Tashi Rabstan. 
2) Secrt?tary to Hon'ble Mr. Justice Sanjeev Kumar . 

.. ... for information ofthetr lordships. 

Principal Secretary to 
Hon'ble th~ Chief Justice 

Dated: 01.11.2021 

3) Registrar General, High Court of J&K and Ladakh for information. 
4) Registrar Vigilance, High Court of J&K and Ladakh for infonnation. 
5) Director Information, UT of J&K with the request to publish the above Notification in daily 

newspapers of both the divisions ofUT of J&K having wide circulation in the UT of J&K. 
6) Director, All India Radio, Srinagar/ Jammu witli. the request to broadcast and give a wide 

publicity to the Notification through News & :?mployment Bulletin. 
7) Director, Doordarshan Kendra, J mmnu/Srinagar with the request to broadcast the above 

Notification in News & Employment Bulletin. 
8) · Chief Librarian, High Court of J&K and Ladakh, Kashmir/Jammu 
~ Incharge, NIC High Comt Wing, Srinagar for uploading on the High Comt website. 

1 0) Order file. 

Principai@df/~~ 
Hon'ble the Chief Justice 


